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CENTRAL ADMINISTRATIVE TRIRBUNA:: HYDERABAD RENCH

AT HYDERARAD

original Application N0.403/1936

Dt. of decisioni27<

Detweens

D. Sitaramaiah ' .o applicant

and

1. The Chairman,.
ISRG, .
Dent. of Space,
Sriharikota. |

3. The Secretary,

Department of Space,
Bangalore-560 094 ‘e Resgondents

COUNSEL FOR THE APPLICANT: Mr. I. Dakshina

COUNSEL FOR THE RESPONDENT3: Mr. N.V. Raghaya Reddy
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HON'BLE SHRI JUSTICE M.G. CHAUDHARI, <+ICE [CHAIRMAN

HON'SLE SHRI H. RAJENDRA PRASAD, MEMBER (A)
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Q.A.N0.403/96

(Order passed by sri .ustice M.3.Chaudhari,
Hon'ble Vice Chairman)
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Dt. of decisions27=3=1996

It is contended .that a vacancy is likely tojarise

during this month in the post of asst. Administr?tive

Officer at Sriharikota, and the applicant may noft be

considered since a period of one year. wouldinotibe

over from cancellation of his promotion as per the

| . AN
existing practice and that similar relaxation hasiygiven

to personnel at Bangalore vide O.M. dt.14-6-82 ilssued by

the Chairman, ISRO:%%;directed ﬁb be given to the applicant

for consider%ﬁg him for promotion to the next vicancy.

The applicant has alfeady been filed a representation on

1-3=-96 in which he has referred to the above mertioned

Memorandum. We have no_doubt that the authorit
the reéﬁondents will duly consider the position
additionally wve direét tﬁe authorities of the re
to take an appropriate decision on the represent

of, the appllcant in the light of the Memo:
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v above pefore any other person is appointed to vacancy, 1if

any such vacancy arises or is likely to be fille
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stage. There is no other ground disclosed on w
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can be entertained. Hence on the above cbserva
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Member—{A)

Dt.27=-3=1996

" Vice Chairmg

|, sedd

(M.5, Chaudha

?:r.

Jdpen court chtatﬁﬁa~3

cﬂr

M&),KQLJ
ri) |
n

%%4/)5335

v&fww



)

L

1. The Chairman, Indian Spac
Research Organisation,Department of Space,

Government of India,
Anthariksha Bhavan,New Bel Road,

Bafdglaore-560 094,

COE! téif ) . '
e .

2. The Secretary, Department of Space,
Nee Bel Road, Antarkksh Bhavan,

Bangalore«560 094,
3, One copy to Mr,I,Dakshina Murthy,
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———————

Avocate, 10-1-18/25, _
Shyamnaqar,Maséb Tank,Hyd~500 004.

4. One copy to Mr,N,V.Raghava Reddy,CGSC,T§T.Hyd.
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. One copy to Library,CAaT,Hyd. |
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Dismiksed as withdrawn.
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